
GOVERNMENT OF MEGHALA YA 
LAW (B) DEPARTMENT 

***** 

NOTIFI C A TIO N 

Dated Shillong, the 04th April, 2023 

No. LJ (B) 48/2020/82 - In th interest of publi s l'Vice and in exercise of the power~ 
conferred by sub-section (2 of section 20 of the ode of Crim mal Procedure 1973 the 
Governor of Meghalaya is pleased to appoint Shri. Lamphrang G. M. Kharmil1 MCS, as the 
Addlt ionaJ District Magistrate within East E hasi Hills Distr ict with immediate ffect and 
until further orders. 

Memo No. LJ (B) 4812020/82 -A, 
Copy forwarded to:-

(C I'il V.I)...;9~ 
Secretary to the Govt. ofMeghalaya, 

Law (B) Depa11ment 

*** 

Dated Shillong, the 04th April, 2023 

1. The Additional Deputy Commissioner, East Khasi Hills District, Shillong with 
reference to your letter No. KCR.2011190/208/95, dated 29.03.2023. 

2. The Director of Printing & Stationery, Meghalaya, Shillong for publication of 
Notification in the Meghalaya Gazette. 

3. Personnel & A.R. (A) Department fo r info1ll1ation. 
~b (Data EntlY Operator) Law (A) Department for uploading the Notification in the 

Law Department website. . 

., . 

By order etc., 

~I'/"'-I 

Deputy SecretalY to the Govt. ofMeghalaya, 
Law (B) Department. 

*w* 


